Annex |l

[A. P. (DIR Series) Circular No 63
dated April 22, 2009]

Proforma
Statement of inflows/outflows on account of remittance received/made in

connection with transfer of shares / compulsorily and mandatorily convertible
preference shares / debentures, by way of sale

Category-wise

Part A - NRl/erstwhile OCB

Part B - Foreign National/non-resident incorporated entity
Part C - Foreign Institutional Investors

Inflow -Transfer from resident to non-resident

[Amount in Rs.]
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Outflow - Transfer from non-resident to resident
[Amount in Rs.]
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